
CENTPLADIUNISTRATIVE TBuL 
1 	 BAQALCE BENCH 

Second Floor, 
Commercial Comp1ex, 
Indiranagar, 
BANGALcRE... 560 138. 

Pated:13 FEB 1995 
- - 
	APPLICATIQ. NO: 2= 867,931 to 933 of 1994. 

APPLICj4T:.. 
Sri.G.R.Parthasarathy and three others., 

v/s. 

PCN 	 - 	 - 
Sri.J.Ramanujarn,General Manager,Bangalore Telecom 

Dist.and two others., 	 - 

Dr.M.S.N agaraja,Advocate,No. Li, 
Sujatha Complex,Second Floor, 
Gandhinagar First Cross, 
Bangalore-560 009. 

Sri .G. Shanthappa,Additioril 
Central Govt.standing Counsel, 
High Court Bldg,Bangalore-1. 

Siject 	F•rwardjrgrfc.pj0  of the OrdQr Passed by the - cehtrai 	Administrative Trihunal,B.a14r.. —xx-- 
Plase find -encj.sed herewith a copy of the 1JJER/ 

STAY GDER/Ji\TERIM OPtDER/ passed by thj5  Tribtrl in the. above. 
mentioned application(s) on Q-02-1995. 
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,f. 	APRUTTEGISTRAR I 	- 	 JUDICIAL BRPNCHES. - 
gm* 	- 

T. 
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Pai/sc tyl 

C61-/3& 6-/.k '?33ki. 
Offic J e Notes 	 Orders of Tribunal 	 C 

PKs(Uc)/TUR(Vl) 

8.2.1995 

We think it appropriate for the applicant 

to file a fresh O.A. in the context of the 

factual controversy herein and in that view 

of the matter, we see no reason to proceed 

with this comtempt application which stands 

disposed of as aforesaid. 

The applicant will file the O.A. within 

one month from this date. 

Sc- 
PEMBER(A) 	WCE CHAIRNAN 

TRUE 

ce  ;c:  Central Ad
ce  Wi nal 

bangalore Bench 
Barigalore 


